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LOK SABHA

Thursday, April 25, 1968/ Vaisakha 5, 1890
(Saka)

The Lok Sabha met at Eleven of the Clock
[Mr. Speaker in the Chair]
ORAL AMNSWERS TO QUESTIONS
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THE MINISTER OF FOOD AND
AGRICULTURE (SHRI JAGJIWAN
RAM) : (a) and (b). The decision to make
fovement of gram and barley free in the
country and to form largér Northern Zone
was given effect to only on 283.1968. It

is Yoo early to assess the effect of the
relaxations on movement paiticulatly a4
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the Rabi ctop has just §taFted coming into
the market.

(c) There is no proposal at present for
abolition of Food Zones altogether. The
question of continuance or otherwise of
the zonal restrictions may be considered
in the conference of Chief Ministers before
the Kharif harvest.
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SHRI RANGA : Jam glad that the
Minister concerned was favourable to
extending the area of the zone in spite of
the protest from some of the local Govern-
ments and, in the end, he succeeded in
getting Delhi also included. What steps
are being taken to ensure that the pro-
ducers’ interested are properly protected
and, secondly, why is it that Government
has expressed the fear that they may not
be able to procure right upto the target of
3} million or 7 million tonnes in view of
the fact that there is a bumper crop and
the peasants are too anxious to sell and
the Food Corporation should be capable
of taking in what all surpluses the peasants
are willing to hand over ?

SHRI JAGJIWAN RAM : T will first
explain the point about the procurement
figures. The figure of 7 million tonnes
was for the Kharif crop. It was not the
total procurement and what the apprehen-
sion was expressed, taking into considera-
tion the political situation and other
factors that the target of Kharif procure-
ment may not reach 7 million tonnes. We
have fixed the .target of Rabi procurement
as 2 million tonnes, the total being 9
million tonnes.- So far- as Rabi- crop is
concerned, I have no doubt that the target
may even be exceeded.

So far as the farmers® interest is con-
cprped, we have fixed the procurement price
of Rabn, which is regarded as a good incen-
tive price and the cfforts are being made to
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see that by procurement, through the pub-
lic agencies, whatever stock is offered is
purchased at the procurement price and
that the price are not permitted to fall
below that.
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SHRI NITIRAJ SINGH CHAUDHARY:
In spite of the removal of restriction in the
movement of gram and barley, the State of
Madhya Pradesh is not allowing the move-
ment of these grains. The Railways are
also not booking these goods. May I
know what steps the Central Government
is taking to get this decision implemented ?

SHRI JAGJIWAN RAM: As we
have informed the House earlier, any res-
triction placed by any State Government,
in contravention of the Central direction,
will by illegal aad ulira vires. 1f any
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party has any grievance, he ‘can seck the
requisite remedy.

SHRI HEM BARUA : Is it not a
fact that the question of abolition of zonal
restriction on food was discussed in the
last meeting of the Chief Ministers of Rabi
crop areas and that they were in general
agreement so far as the abolition of zonal
restrictions is concerned and, if so, may I
know why is it that the Government have
not acted on thc advice of the Chief
Ministers?

SHRI JAGJIWAN RAM: The
Government has acted on the advice and
the consensus that emerged in the Chief
Ministers’ Conference.
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SHRI SRADHAKAR SUPAKAR : So
far as the procurement is concerned, the
season for procurement of rice is not yet.
over. But we hear from newspaper
reports that a huge quantity of rice is
going to be imported from abroad. How
far is this news correct ?

SHRI JAGJIWAN RAM:
arise out of this question ?

Does it

SHRI SRADHAKAR SUPAKAR :
Yes, because procurement was discussed ;
answer for procurement was given earlier.
during this Question. That is why I put
this question- 1Is there a scheme for pro-
curing a large quantity of rice from abroad, .
although the period of procurement is not
yet over ? '

SHRI JAGJIWAN RAM: Yes, Sir.
It is proposed, from the very beginning,
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to import some rige bacamse we are still
deficit in rice.
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SHRI ANANTRAO PATIL : After
the formation of a larger Northern Zone,
the concerned States have been benefited
to a larger extent. In view of that, may
I know from the Government whether they
propose to form a larger Southern Zoie
comprising the Statcs of Madhya Pradesh,

Gujarat, Maharashtra, Mysore, Andhra
Pradesh, otc. ?

SARI JAGJIWAN RAM: I
already answered that.
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MK. SPEAKER : I think he has al-
ready assured that the priges will not be
allowed to fall down ?
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SHRI MANUBHAI PATEL : In view
of the experience gained by removing the
restrictions on the movement of cougse
grains like gram, jowar, etc., and in view
of the bumper crop of wheat in wheat area,
will the Government consider removing

restrictions on the movement of wheat
also at the carliest ?
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SHRI JAGJIWAN RAM: No; the
Government will not consider that.
SHRI LOBO PRABHU : The state~

ment of the Minister that his Ministry
would be very ready to buy grain at a
price lower than the statutory price appa-
reatly bas net been compared by him with
the daily prices reported in the papers, for
instance, according to the report today,
the price of Mexican wheat is Rs. 60 to 66
per quintal. Am 1 to infer that this in-
formation is not available to the procure-
ment agenciee and that they have, there-
fore, refrained from going and buying that
wheat and are inflating the price to the
lovel fixed by the Government ?

SHRI JAGHWAN RAM: 1 de not
kmow whick Market is being gquoted, bue
semetimes... (Prterruptions) im regard to
some muarkets, their quotations are on the
paper and not on the physical quantity of
foodgrains.

SHRI LOBO PRABHU : May [ in-
forsn bhim that these quotations have beem
watehed by me Quer & peeied of timg ?





